FOR THE ATTENTION OF THE CREDITORS OF KAMACHI STEELS PRIVATE LIMITED

FORM A
PuUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. | Name of corporate debtor Kamachi Steels Private Limited
2. | Date of incorporation of corporate debtor | 06/04/1995
3. | Authority under which corporate debtor is | RoC - Chennai
incorporated / registered
4. | Corporate Identity No. / Limited Liability | U27105TN1995PTC030850
Identification No. of corporate debtor
5. | Address of the registered office and | No.664, T.H.Road, Tondiarpet, Chennai -
principal office (if any) of corporate | 600 081, Tamil Nadu, India
debtor
6. | Insolvency commencement date in respect | 15/102025 (Order published on
of corporate debtor 16/10/2025)
7. | Estimated date of closure of insolvency | 13/04/2026
resolution process
8. | Name and registration number of the | Mr. Piyush Kisanlal Jani
insolvency professional acting as interim | IBBI/IPA-001/IP-P01439/2018-19/12164
resolution professional
9. | Address and e-mail of the interim | Address: Om Ashray, New Laxminagar,
resolution professional, as registered with | behind Mazar Ring Road, Gondia,
the Board Maharashtra : 441614.
Email: capiyushj@gmail.com
10. | Address and e-mail to be used for | Adress: Plot No. 212, Pragati Colony, 2"
correspondence  with  the interim | Floor, Ring Rd, Chhatrapati square, near
resolution professional Kalpavruksha Hospital, Nagpur,
Maharashtra-440015.
Email: capiyushj@gmail.com
cirp.kamachisteels@gmail.com
11. | Last date for submission of claims 30/10/2025
12. | Classes of creditors, if any, under clause | Not Applicable
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional
13. | Names of Insolvency Professionals | Not Applicable
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)
14. (@) Relevant Forms and Web link: The relevant form for submission
(b) Details of authorized | of claims can be download from
representatives https://ibbi.gov.in/en/home/downloads
are available at: Physical Address: As mentioned in point
no. 10

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of Kamachi Steels Private
Limited on 15 October 2025 (order published on 16 October 2025).
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The creditors of Kamachi Steels Private Limited, are hereby called upon to submit their
claims with proof on or before 30 October 2025 to the interim resolution professional at the
address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class in Form CA. — Not
Applicable.

Submission of false or misleading proofs of claim shall attract penalties.

Digitally signed by
PIYUSH KISHANLAL JANI
Date: 2025.10.18
12:08:11 +05'30'

Date: 18/10/2025 Mr. Piyush Kisanlal Jani
Place: Chennai IRP of Kamachi Steels Private Limited
Reg No: IBBI/IPA-001/1P-P01439/2018-19/12164

AFA No: AA1/12164/02/311225/107525

AFA Validity Date: 31/12/2025

Adress: Plot No. 212, Pragati Colony, 2" Floor,

Ring Road, Chhatrapati Square, near Kalpavruksha

Hospital, Nagpur, Maharashtra 440015.

Email ID: capiyushj@gmail.com
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NOTICE OF LOSS OF SHARE CERTIFICATES

Notice is hereby given that the followang share certificates of Rs 10/- each
fully paid up have been reported lost or missing and the same have been

DAY, 18 OCTOBER 2025

_Business Standard

B N | F P

NOTICE OF LOSS OF SHARE CERTIFICATES

Notice s hereby given that the followng share certificate ol Rs 10/- each
fully paid up have been reported lost or missing

POSSESSION NOTICE

Wheress, P uihoroed officer of Jana Small Finonce Bank Limiled under the
Secuntirabon And Reconstruckon of Feancial Assols And Enforcoment OF Security
inferes| Ad. 2002 and in cxercse of powers condermed under seckon 1X7) read wilth
rule 3 of he Securiy inieres! (Enipreement) Rules 2002 issued demand nofices fo the
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agans! he respectve names together wilh inlerest oreon af he appicable raies 3
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AFE %0n AL AL G EL LIS I0TEES FAFA ishdity Dt 3171373005
dgvesa ol Na. 014, Pragat Cosorm. Jnd Fioge, Ring Sosd, Crwdrapsti Sopueare
Fladd ELAIDIe kil Hokgetsl Nagpea Matorsuire 440000
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SHANMUGANATHAN

% | o0 [osnci 100 | 10850 |S2za332-5220a3 || |1 1) Me. Ulagamathan, Prop of | 13-08-2025 | 16-10-2025

100 | 5048 [47a4132-4734231|| |Duphcate Share Certificates will be issved in hew thereol unless objection 2) Mrs. Yasotha, as on Symbolic
| BABUBHAI DNARSHI KARMA |- 100 | 5849 |a734z32.4734331]| |1 10%0ed with the Company within 15 days from the date of publication of Wio Ulaganathan 10-08-2025 | Possension
SARADA BABUBHAI KARIA 100 | 5850 |4TMAT-ATIAL This pobce. Schodele of e Property: Al fial nece and parce of he mmovable Propenty
Place - Coimbatere PON MANIKANDAN R nearng Tamil Madu Mamobaal (vet Namakis A Raspuram 5. Regetration.
100 | 5651 |4T3A402-4TMS3N|| | Date :17-10-2025 COMPANY SECRETARY Fasguram Tak In Ok Matham Survey Mo 5371 25 per Patta Mo 553 New Matham
100 | 11759 |53SE2-5315331 Now Sureoy No 1546 Rolated Land wilh buiding shuatod wilh the following
100 | 11780 | 5315132-5315431 Boundares on Village Pillanaliur On the East by North South Sroet. Om the
— | =t1+om = West by Panchayal Land and Property belongs © Man. On the South by
SStsae TANFAC INDUSTRIES LIMITED _# Property bolongs ' Chandrasokarana, On he Morth by Property balongs ©
100 | 11782 |5315532-5315631 o e e aepeiniangl. Vasusevan. Admoasurng EastWest Norh mdo 198 mi, South mde 198 mL
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T 15 [t S NOTICE OF LOSS OF SHARE CERTIFICATES of land il and wih af palfsy ngPts and casament rghts annexed horto
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100 | 7TSD | JTZIIIL-JTIEIN|| | i apos) 1o o bekow mersboned personis ) urkess & vald obwetion [ receved by the | | above have tadod 1o repay he amounts duo, nobas s heraby (rven 1o tho Borowor's
SOPHIA FINAMCE LTD (RCSHISE 100 | 1160 | ITR2802-ITZESMN || | company withe 15 days from the dase of publcation of T notice. No clams wil be | | menlioned hesein above in partcular and 1o the Public m general hat he aulhonisod
100 | 171 [ ITEESIZ-ITIERAN|| | enlerimned by Me Company wih respect 10 e ongina share cetdcate(§) subsoguentlo | | offcer of Jana Small Finance Bank Limiled has taken possession of Tho propertion’
100 112 | 3Trre3Trrrsi|| | e tesum of duphcanes thereo securnd amsels descnbod herosn above 0 exprose of powers conliered on s under

Soechon 13(4) of the saxd acf mad with Rule 8 of e 5aid rules on e dates menioned

POSSESSION NOTICE
(Sr T Bl D UGty |

Wharsan,

The undersanes heng Te Authonzes Officer of SAMMAAN CAPTTAL LIMITED
(CN LESRIIDLI00EPLC1I602Y) (formarty hiown as INDIABULLS HOUSING
FINAMNCE LINITED) undar tha Secuiilmalan and Hotonsinechon of Firdncasl
Assats and [idorcament of Gecurty kedesl ACt 2007 el o anercss Oof [smem
conferied under Sechon 13 (12 read with Rule 3 of the Secunty Inkeres!
(E mdorcmment ) Fudes, 200Y lesued Demand Motice dated 11 07, 2008 calling upon
(he Bormoworis) PREET SINGH and BALJEET SINGH o ropay [ sl
rrasibonad o e Motcs bidng Ra. 2291 0467 58 (Rupess Twoenty Two Lakha
Minety One Thousand Filty One And Paise Fifty Five Only) aganst Loan
Account Mo HHLVLCORI110TS a3 on 0907 2035 and interest therson wilt=n &0
days o tha date of recepl of T sald Nolice

The Borrowss s g fasled o repary the amounl Nutice & hareby gven o e
Borrowen|s | and the pubbo in general Tl e undersigned has tassn Symibolic
Posssssion of the property described hersin below n enerose of powers
pordarred on hem unoss Sub - Section [4) of Seciion 13 of ihe At resd with Fues § of
Ert Sty intermai |E rlorcsment | Russa 20027 on 186102028

The Bomoweris) in parbcular and he pubiie n general i horehy Cautioned nol ko
cha with the property and Ry dealngs with the property will be subyect 1 the
chargs of BANMAAN CAPITAL LINMITED (formety boown as INDUABULLS
HOUSING FINANCE LIMITED) *or & amound of Re, 72.5,.057.55 (Rupess
Twenty Two Lakhs Hinety Orne Thousand Fifty One And Paise Fifty Five Oniy|
as o1 B9.07 2025 and mienegl Hereon

The Borrowers afiprbon & Mviled o provisons of Sub-Section (8] of Section 1) of
thee At iespect of {eme avallabio 1o redeom e Securad Assela

DESCRIFTION OF THE IMMOVABLE PROPERTY

walid and legitemate claim & recesved wiun 15 days from e appearance of s notce
P COMEany wil proceed 10 aaus upkcale $hare cardfcate 1) 1o the paron sled Above
and no furMer cm would b antamanad from 3y other person(s)

mﬁﬂ&::}www' b TANFAL [ndusties Lt

Name of the | Folio Ne Eﬂﬁlhhlmmlhdm aove The BormweryCo BorowervGuarantry' Morigagors mensoned horos

Shareholder From Te abowe in partcular and the Putic 1 general are herohy cautonoed nof 1 doal wih the
I nnnataturao 035 | 13088 13013 50 slorvsad proporbesSocunod Assets and vy deabaga with P s progeries Socuiod
Mungepa Bedad 5497 4065 124114 50 Fﬂhlﬂhhdﬂdh“huu
Surshuid 101079 (L 304065 | 14114 50 Place Salem Sd¢- Authormed Officer
rgnrataturas I7584 13menis | 1a7e7e4 50 Dabec 18.10.2025 For. Jana Semall Finance Bank Limiled
Batad M ET R 50 JANA SMALL FINANCE BANK (A Scheduled Commercial Bank)
Any person who Nas-have a Caim in nespect of he saed cordicates) snoLid odge hehr : The Groand & First Floor, No. 9071, 1172
Pralf cisem with 8l UPpONG documents with the company al i regslered ofice I no | | B Of Domiwr, Koramangle inner Ring Road, Nest to EGL Park,

Challaghatta Bangalore-580071. Branch Office. No 2584178 Saradha College

Rosd Opp to Anng Salai, Alagapuram Swarnapurl, Ssbem-§360 16

APARTRIENT BEARING MO K 531, MEASURNG 0T SO FT, BULT
Ul AREA. N THE SECOMD FLOOR. OF BUILDMNG K 5 IN THE PROJECT
KMOWN AS " CRESCENT PARC, OMR CHENNAL TOOGETHER WITH
505 14 S0 FT. UDS OUT OF 68400 50 FT, IN K- BLOCK, BEARING PLOT
NO 1054 TO 0@, COMPRISED N SNO. 2027282 ZXN3 223N, 126N
FER7 AT THIRUPORLUA VILLAGE, SITUATED WITHIN THE CHENGALPATTU
Tal - ANCHE E PURAM, DISTRICT TAMIL NADU

S5a-
Date : 16.10.2025 Authorised Officer
Plsce - WANC HEEPURAM SAMMAAN CAPTTAL LIMITED

(FORMERLY KNOWN AS INDIABULLS HOUSING FINANCE LIMITED)

Sa-
October 18 2025 Wirod Kumar §
Cudtsions Company Secretary

POSSESSION NOTICE

BAJAJ FINANCE LIMITED

FPOSSESSION NOTICE

feciat of thit S talte

DEMAND NOTICE [SECTION 131)] TO BORROWER'GUARANTOR MORTGAGOR
Demand Mofice ssued under Section 132) of the Sscuritization &
Recomstruction of Financisl Assats and Enforcemant of Securty interest Acl,
2002 Through Paper Publication

Te.

Borrower: Mr Abdus Samad J, Tower No 15, Flal No 408 Emaar Apartments,
TS New Vaidyanathan Sireet, Tondarpet. Chennai - 500081 Also at. Plot No
J8 Easl Sice, Paita No. 5884, SNo &0 Pan 521, TSLR No. 80,
M P Sevagnanam Nagar, Kolathur, Chennal 500090

Dwar Sir ' Madam,

Sub: Motcs Rsued ender Section 132) of the Securitizabion & Reconttruchon
of Financisl Assats & Enforcemant of Security interest Act, 2007

The undefsigned being the Aulhorized Officer of Canara Bank,
Chennai Teynampet (0416) Branch, (Perenafler [elerred o a8 “he secured
creditor”), appoinied under e Securimation and Reconstrucson of Fnancial
Assets and Enforoement of Secunty interest Act. 2002, (heresnafer referred as the
"I ) s Py (e P ROBCEH B0 0w 8 unoied

That Mir. Abdus Samad J [Ferenaher relsrmed (o & the Borrowes”) has gvaled
credd acity stated o e Bchedule A hereunder and has entared wio the secunty
agreement’s in favour of the secured credifor While avaling e sald dnancial
assistance, you have expressly underiaken fo repay e kan amoont’s in
acaEtiancs will The e and condesona of the abowe mentionsd sgresments
Youi M. Abdus Samad J are also antered in 0 BgrASTENT Agaena the secured
At wiluch are deladed i Schedubs B heroundes

Schedule-A: Details of the credit facilityfies availed by the Borrower

Loan Alc Ne Natuey of Loan | Linsd Dato of Loan Loan Amsseri

TeDOn0ZaT 187 HOUSING FIRANCE o120 ¥ B PR000-

It above sad oan | credit Tncbtes e Suly seCured by wiry of morigage: hypothecats
of e azsels mone specifically described in the schedube hensuncer, by virlue of the
resevani documents sxecuind by you o favour Snce you had tiled o Gscharge
youit abeifes a8 Do T termms and condibions sbputated the Bank has dassdfed e
debis as NPA on 08.10.202 5. Hence, we harsby msus this nobos fo you under sectan
137) ol the sbjec Al Gallng upon you 10 dacharge the entre kabidy of the
Bomowers iowards the secured credilor 28 on 10.18.2023 amounis to T88. 25 §72)-
(Fupess Exghty Eight Lakths Teenty Free Thousand Six Hundred Seventy Two Only)
ared Urascured kabibes culstanding a5 on 10.10.2828 ler T 18, TLEI) 8] (Fupses
Sorieen Lakhs Sevanty Eghl Thousand Eightt Hundred Twenty Thres and Saty Thres
Pasa only) for tha Credit Carda wilh aocrued and LUp-io-dale mlomesl anad o
Expenses. withe sty Says from the dase of Twe noboe . [aikng whach we shall ensrcise
all or arvy of The aghits under section 134 | of he subpect Act You are also put on NoBce
et in berrms of section 13 13) e Borrowss Gunranticr shidl not trnrsdes by wary of sale,
lease o offerwss e sad secuned assels deladed n Schedubs B Menounder wihoul
pbdpineng weilier consend of the secyred creditor Thes @& wilhoud pressdcs 1o any o
rights v illable io Ul under [he subsecl Acl and |/ of sy olhes liw in force

Your allenon & imiled fo provisions of sub-sechon (B} of Section 13 of e AL in
reapect of Tame availobie io redesm the sedured assety

Wharsas the demand notice sent to you by Regd. Post | Courler

Schedule B Details of Secured Assst Name of Title Holder Mr Abdus Samad J
Schedulei: Total Property: Al thal Pece and Parcel of Plol Mo, measurng
£340 Sq.R., comprsed Survey No 53 as per Manual Pama No: 5584 as per Patta
Burvey Mo 527, s per Exiract from the Town Survey Land Regeier Town Survay
No 90, Biock No.1. in Be layoul named as MaPo.SLNagar, Kolathur Village,
presently Aysnavaram Taluh Channasi Dastrict, wtfi in e Regatraton Datrct of
Crannai North and Sub Regstrabon Disinet of SemBaum. North by Plal Mo 3, Sauth
by PlotNo 1. East by 20 Feet Wide Road. West by - Earlier Viacant Land. presently 24
Fesl Road and mpasunng Morth Side 52 Feol South Soe 52 Feel, Fast Sue 45
Feel, Wes! Seade 45 Feet

Bchedule-C: Plot No 28, messuring 1170 Sq M., out of 2340 Sq i, of land, i the
above Scheduls "B* menbaned

Schodule D" UDS 585 Square Feot Land. East Sade from Plot No 2B measoring
1170 Sq.ft in the Schedule 'C’ Mentioned and Built up area 1705 8q R,

Registersd Dfice - Sai France Lid (Vo Baay Auto Limzd Compisx Mamitia Pune Road Akars Pune 411035 i
Bronch Ofllce: Bagj Fnance Limded BN Foor Undt No SO4B05806 [efa Wing Fahea Towers 177 Anna Sala Tamiiradu G000

(As per Appendix IV read with rule 8(1) of the Security Interest Enforcement Rules, 2002)

Wrieeean. the esderiagned beng the Aoffiorowd Office of Bajsj Fasets Lissied (BFL). under ife piovsoss of Be Securfasson e
Regonairuchon of Fegnoals Aasaty s Enforoement of Securty Inberest ACE2007 and @ exvciss of pomeiry corler g ender Sac 13( 12) read
wilh Rl J of T Secuity Istenast |Eslorcement) Fules. 2000 soed demand by rigasend polt (" Nobol™) calng wpon M Bafowes o
B | P (Pl areuncer 10 Tepay T gt masstioned i) P noboy s 1 302) of the s kot weiin g pened of I8 By from the date of

Thi Bawrrersen . Morigagon Gaarantory ramed Sekow havang bided in repaey the wnd smowst. nobce i heepbry geeen o e Borrowsre Worsgapory'
Guarardory and publc in gereral That e Undersagned b Liken Possetilee of e property descried herein Selow 0 puiross of powens
coflemed on me under 560 T3040 ol e Ed AT read wilh Rule 8 o the Seciirity imenas! (Enforoeminl) Rl X007 Thi BOMowert i parmiCular
W] puslelec o) e e Feneedy COLRESE 00 B Onal WS e s proapersy wnd by deaieg wilh B propely el be gubpsct o the cRuirgs of the
B Fasce Limated inl The rmou m menboded heren below Son) weih aerec Tereon X oorDachd (s

Thi berrowar 1 aention i srvited 10 prowissons of sul sachon | B of sachon 110/ %e At in respect of fime svailable 1o edoem the 1ecersd st

Whereas v aufhorred officer of Jana Small Finance Bank Limiied under fe Secunization And Reconsinucion of Francal
Assots And [ nforcoment OF Securty interest AL, 2007 and » cxorome of powens conliormed under soction 13 (17) read weih re
3 of ho Secunty inferest (Enforcement) Rules 2002 ssued demand notices 1o the bomowe (sl Co-borowens(s) caling upon e
borrowan 10 fepay Mo amoun! menhoned el o FeEpOCEve Aames Iogef wEh nlores! Mereon o e apekcabio Aot
mendoned in he tad noboes wifen B deys rom Pe recept of e sad nobces. Jong wilh fukire niores 38 apphcahls Nooentl

EXDONSOS. COSS, oic ncurod @l e dae of paymont andior malisaton
&) 13(2) Motice Date/ | Date/ Tieme
- Loan No. Borrower Co-Borrower’ Guarantor! Morigagor Outstanding Due = & Type of
n Rs)eson  Possesson|
: o, Chellepma P, 3 . Chappa P, S Pommangationer, | o1 | wsarw
THENNN qumu—i‘u“iumm el
C, Sio. Chellappa P & on 05-08-1025  Posssssion

Description ol ihe Propemy: Al thai pece and pacel of mmovable propetty beanng Madura Dsing. Madsrs Mo
ol house on boanng Door No.CH, (Sesthiymar Magar),
Assessment Mo 327527 n iotal propery of house i which southem porsion of house measunng 478 % Sq it Morthc Northem
porton of house of B Yogesh East. North Soulh common road. South: House of Anranvral, West: House of Avyappa Thowar
With s admeasurng Easl io West on ihe Morhern sde. 2 (°, Southom sde 34 .07, South o North on e Essiemn sde: 116
and Wesiomn sde 156" wilh o okl exiend of 478 % 5q & land wilh consinucied house and all i ameniies.

Office, Madura North Taluk, Thallaluiam Village, RS No 134715, Plof No.Z n
Nol7 (Okd Ward No d) Sambakulam Ganosh Nager T

Laan Account g ‘Name of ihe T a0 T 2 1) W Asai Thamibs Ashik Bhai Catening, 12082025 15-90-200%
Sarreweris)/Mertgaporis)Gusranterts) Description of Secured Immaovable Progerty et 6018640000087 | P90 M. Asai Thambsi 5, 2) M. Asai Thambs 5. S60. Subbaiah, | o\ 1) oo sy o | 0245 PM
L 3) Mrs. Shamim Banu A, Wio. Asal Thambi, 4) Mr. A. Shel : Symbobc
LAN - PAE3PBSS168523 umma;um:;l;mmt::ir- 14.07 2025 Mohamed. Sio. Ameer 5) Mrs. A_ Saibu Nisa. Wio. Ameer s on 1W8-08-205 | posegcsion
1. SV Estarprines Bie. s Prog. Vijsyasand V. M. Partat 3 b | Pawmash No 267 and 650 TS Mo 1 b _ . Description of tha Property All Pul boce and parced of miwalie (Hogerty 5030 Progorty 5 3 house Do prosed Do
4/1A 15t Avarae Asbok Nagar Kanchesgurain Lansiich 800080, | maRsarin in extent o 55 Grounds wnd 1284 39,1 Land TEL"E‘.,'T’Q $0 18, Co s i 2 Dur Mo 38, compreed i praset 15, No. 1285 comelated weih O TS, No. 1278, hawng Assessment
Contact BEIGEINISE Emad i wjaysand v81@gmad com E"JI:$H"W‘$UE”| - |suh:|'ﬂ| Lakias Mty Four No. 27086, situsiod = Town Survay Ward No 10, Madurs Corporation Ward No 15, Block No 32, n Chavad Strest. Gonpatayam,
Alpo i, %ﬁ$4ﬁ$ﬁ$w shsmed @ No 103, Pubywr Vilage, Fomore Tauk | Thousand Sar :—mmu:ﬁummn—dﬂm_:}:ﬂumd_?
En"““‘:"u ey Chesrai Drstrct. Bowesbed o Fst by Soweashira Nagar | pysares Fighty Fupububivs Gubch, S fuds Ragutmion Usbst. Buamiod on Go: Rt byt of L Statugs Sehis
wtyanand «81 @gmad com 90 South indian Rty Line, West by, Coirs Avense. | ne o) SNo 1268, East by Own wall and houso of Muffulumar Mudslar n 15 No 1275, West by: House of T Matalngs Mudalar
Also at, Rio. Fiat e 801 6th Fioor Chitra Avemsue's Suresh Mo by Ammakawns Ammal ang | M Femandes n 1.5 No. 1271 South by: Common Patimay n 1.5 No.1277. in which 2 land measurng, on he Northern sde. 29
Biock at Mo, 108 Door Mo 108 B016F) Sowrasntra Magsr 151 | Progerty,  South by Land belongs 1o Arpathomessl|  POSSESSION R Cast-Wost on e Soulhern sde X0 A Soulh-North on e Weslom sde 33 A, Souh-North on e Esstomn ude 31 1
Sirest Choulamwdy Hgh Rosd Chissarmedy Crenra G000 Saraswaliy g Sansarammal DATE lotahkng an cxdonl of 344 59 8 (BT 70 Sqmsters) oqual io 2 conls 72 5g it of land and bulding homoon with 2l amenibes.
2. Seriya £ D'v Elangovan, in & totd exient of 55 Grounds aed 17294 SgFt nd|  W--DETE Wremaz e Borrowors' Co borowers' Guarsmiors Morigagors, mengonad heemn abowe have faied 10 mpay e amounts due
Mo, Fhe BT WMo 25 No B 2nd Fioor Likahire Wagar 2nd Streel | wfen o Seb Regindalon Ditrict of Kooambakiam sng notce 1§ heroby B given 10 The Borrowers mergoned heresn above i parcular and 10 Te Pubic n goneral that the authorged
Adembeikarn Kanchaspuram Temlinads S0008 Pagreiriiion Dutrict of Chewa Canteat oficer of Jana Small France Bank Limiled has taken possession of [he properbes securad mssets Sescribod monn above 0
Contact: BEZ5630058. Emad @ vijeyemund v @gmail com | Salieia of e Pragedty esvined exerose of powers conlemed on hm under socton 13 (€] of e sad Act road wilh Rule 8 of the sad rules on ihe dales monsoned
Also sl Fio Flis BY HoNo 25 Mo B 2n Floor Lakshmi Magar | AN e piece and parcel of 341 50 F1 undneses share of _ . "
210 Street Adamakianm Chervai Tarsinady B000SS tand oot of 55 grounds and 1294 5 7t |and with b up abowe. The Bompwers' Co-borowers! Guaraniors/ Monigagors. mensoned heven abowe i parkcular and e Pubiic m general are
Eriiad o jdyanand +81 dygma com nr:u’tﬁ:ﬂwamm;‘nmﬂ.;m mmuhurhmm:m_uqmmn-ﬂmm_h
ek g 1 3 Aobmgn s Surush o wll b o he Jana
3 Veereniad ¥ A Ve, W0, Pt o § Do o 25208 (00, Bngery T st Do Ho. 108 e e e
. pn : BROSE08950 B0 6F | Sowrashira Magar 181 Street Chookssmedy High Place. Madural $a- Authonsed Dffcer
anchsapwram Rsmiimen . " Aot Chooasmegy Crennas 600094 tomprsed paimask Date- 18.90.2025 For jana Smail Finance Ba~x Limited
Erivall & wparyamand o) @gmad com no. 797 and 650 T § Na 100 Biock Na 16 shusted o No
Aiso at. 0. Piat Mo 8 Door N 26 2nd Foor Lakshr Maglr | 1039 Pullyur Viage' Egmoe Talek Chensiai Dissrct wetee JANA SMALL FINANCE BANK (A Scheduled Commercial Bank)
2na Sareet Adarbakaam Chenna Tarmsirady 600083 e Ragistaton Derict of Chenosi Cootr and Sud Regislored Office. The Fairway, Ground & First Floor, Survoy Mo 101, 112 & 1228, Of Demiur, Koramangla inner Ring
Contact BEISEX00SE [ mad o wijiyanand 81 dgmail com Regeratine Datrict of Kodembssism Rosd. Mest to EGL Besiness Park, Challaghatts, Bangalore-560071. Branch Ofice. Mo 10, Krishna Puram Colony Man
Date - 15 10 P25, Place - CHENNAI 54 Aetharised 0icar Bajaj Finance Limited Road, Mahatra Gandh Hagar Madura-825014

TRUHOME FINANCE LIMITED

¢ Shriram Housing Finance Limited)

Rag DL.: Srirevasa Tows 16! Foor Door Ne 5, D Na 11

Ind Lane. Cenainpha Road, Awarpet. Teynampat, Crennai-600014

TruhOM@ | Hesd Oitice. Laval 3 Wockharst Towers, fast Wing -2, G Block

I Frnhm:l;' Bandra Kuria Compiex, Banides (Eash, Mombs-J 00051
Websile 1 wiww utomeleuncs i

SYMBOLIC POSSESSION NOTICE
Whemad. Thi undersipred being ™ Juthonsed oMcer of Truhome Fngnce Limied
{Formaerty Shriram Housng France Limited) under the Securfireation and Reconstrction
of Fmancial Assets and Enforcoment of Security Interest AL 2000 (54 of 2002) and in
ey of powers conlerred under Section 13(12) mad with [Ruls 3) of T Security
inter==t (Enforoement) Redes. AN ssasd demand noboe io e Borrowers Setals of whech
are mentoned n the tahie below (o repay the amount menboned in e notice withn B dayy
fromihe date of recespl of the S notcs
[The Borrowers huwing taled tn repay Ma amOURt. NoBCe & Nivrelry gvin B Te Borrower
and e public i general that the endersigned has taken POSSESSION of the property
dipscribod Naven below N eserciie of povers conforrnd on him onder Sub Section i) of
SACHOR 1.3 of ACT reid wilh fuse B of Te Securty ntanes] arfoncement) rules. 2002 o8 e
15 Dy of Dictiober of the year 2005

Tha Bt in parBcular and T pubic i penery & hirely Cautionsd nal i oeal
with e property and sy dedlings with B property will be submct o M charge of
Truhorms Fingnce Lnded (Formarty Shairarm Housing Finance Limded) for an smost a8
rmeriioned heren beiow and rierest hereon

[The Bosrmowers. sBerson is imvled b provisions of sed-pecton (8] of sechon 13 of
i ACL in respect of e avasable. b redearn the secured assels |

Formerly Known

Borrowers Name and Address

Mr Chrrstoper S0 Mr Maltamuthe
Ho 20 £ Ind Street. Sevanayagaperam Thoothubud - 678002
M Ponmary W'e Mt Chrstaper
Wo.20 £ Ind Street. Selvansyagapuram Thoothuked - 628002

Re. 7795001 - (Rupett Twesty Cewen lak mmety fve Moutand three hundred and Bree
Oniy) on o 05-06- 7024 under reterence of Lean Accoent Me SLPHTCRNOODOO 1S

Date od Demand Nosce - 11-06-2075

Date of Symbokc pessession 15 10 2020

AN part il paicnd ol T prapanly wllusind o Thooihukedi Regihistes divtnet Tho okl
Joint § Sub Regivtration distrc!, Theolwkud Taluk, Theothwindi Coperafion. Ward Ne 07
Musscipal I1id Ward owen Servey Ward Mo (4 Block & 36 T5 Me 4348 € axbend of the property
5775 54 % land with busing bearing Deor Mo 296

Foour Bousdariey

West Howse tor Corparation N 200 Tommon wall beioags o mryabal

Hors [ st West Sedy an oy agager am Ind Sirenl

Sowb 41k Mem Eal weth Common Palrary 5B Rem Soull Wor® Commas Palbway

Eant B My Sowth Mosth Cormenn Petivm sy

Extent of the Property 5775 3¢ P

AN part and pareel o fhe proparty tlssind o Thootheked Aegivireios diainet o oSolel
doint 0 Sub Reguirstion diteci, ThooBuhud Taish, Thoolhwiud Coporslion Ward Ne 07

TTK HEALTHCARE LIMITED

Regd. Office No 6, Cathedral Road, Chennai 600 086
CN : L24231TN1958PLCD03647 Websile: www Itkhealthcare com

EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2025

(s n takhs)
" [ Fubelumemie T ooty ened ot e yer enes
e Partcatars VNS | PGS | PO | CONNS) | (020N) | (v
[ Oemed | Uessied | Uemded | Ossdied | Onasdted Adind

1. | ot icame bom Operaions AMT|  zeew| wws|  owmn|  emw]  wiew
2| NetProlt] (Luss) for the pennd fbefore Tax,

Exceptionsl 3| o e  mss|  2amm|  ammm| weim T
3| Net Proft/ (Lass) for the period belor T

fahe Exceptonal ¢ | o Exvaoiteary fems) gime0|  umss|  2em|  dsmsm| s 10,831 18
4| NetProfR/ (Lass) for the peviod ot Tax

(aher and | o Extraordmary lems) 2038 64 1,299 Lan 1158 une 816568
5 | Total Comprehensive income for the perind

[Comprisng Profit / (Loss) for the pennd afier Tax)

O Conpovenebcome o) | 2osass| 1w usise|  awss|  sweal 7825%
§_| Eouty Sure Copta e Ve oA 10 perstom) | 1408 1400 1480 n,nml 1A3m 140

Other Fauity 2 per Balance Sheel of

Previous accounting yedr (excidng

Revasson Reserve) 104,650
B | Eamings per share jof As 10F- each)

for cotruing nd dscoteeed peranes) | _ _

[ () Bask (i s) TR ) 21 Ty nY 57

o) Dleted (i s ) 7] 2 A8 nQ L)

Requerernents) Regutatons 2015,

also with e proveson of Video Conferencing facility
(Lising Obgabons and Disciosure Requirements) Reguiasons. 2015

Schedule-C: Details of | as on 10.10.2025 5 The previous period's / years have been and rectassihed wherpver o conform o the curment penod's / presentabon
Kt oToen [Tl & o RTINS Tt st Misscipal 2 Ward Town Survey Ward o 04 Siock o 36 75 Ne 4348 4 sxiend of e property houres regrouped necessary years

Lean Aie Mo ! Lt h“hﬂ_ﬂﬂ-ﬂﬂiiﬂ 477 § Sq # Land wiih Susideng bearing Door Mo 208 6 The fhull francial results for the Second Ouarter and Hall-year ended Seplember 30, 2025 ae avallable on the webse of B5L Limied

pr—r———— —pr——r— TV 038 % Four Boundaries Wett Howte for Corporation Me 2TA Commas will besongt to wyadal (www bseindia com), Naional Siock Exchange of inda Limited (www nsemndia com) and aiso on the websae of the Company comj

Schedule-D: Details of 'ﬁ as on 10.10.2025 “‘:‘:"'“""“"‘"

B Loan "o iphat | Sanction iy

Ml AN | Limit butury mterest bom Mereon) | Amount Eart: 30 Neen South Rorth Common Pelemey For TTK HEALTHCARE LIMITED

1. | 125008504907 | CREDIT CARD IRET T 12.50 D00y Eriest of the property 365 £25 54 Pace - Chenmai T T RAGHUNATHAN

2 | 12500854843 | CREDNT CARD VLTINS VISR | | Place: Tucom 54 Ruthermed Officer. ranome Feance Lewied | | Dl - Octaber 17, 2025 Executve Chairman

Date - 10.10 2025 Authorined Officer, Canara Bank | | Date 18102005 (Farker Kaown a8 SAram Howsing Fnance Lemed)

1 The above s an extract of the detaded Statement of Unawdiled Financial Resulls for the Second Ouarter and Half-year ended Seplember 30, 2025, n
respect of TTK Healthcare Liméed (he Company) fled with the Slock Exchanges under Reguiation 33 of the SEBI (Listing Obligations and Disclosure

2 The said financial resulls for he Second (uarier and Half-year ended Septernber 30, 2025 of the Company have been reviewed by the Awdit Commities
and approved by the Board of Deectors ol the Company al thew respecive meetings held on (October 17, 2025 af the Registered Office of he Company,

3 The Statutory Audfors of the Company have camed out Limited Review of the above Unaudited Financial Results in terms of Reguiations 13 of the SERI

4 & Duing he First Quarter of he previous year, the Company had sold Leasehold land with bullding
of Rs.2 300 lakhs and the profit on sale amounting 1o Rs 1 977 05 Gkhs (Nef) has been considered in the abowe resulls
b Dunng e Fourth Ouarter of he previous year the Company had wnlten off the entire value of Male Contracepiives pertanang 1o he Prolective Dewces
Dwtsion amouning 0 As 586 39 kakdhs that were meant for export under USAID Program. owing © a 90-day pause on foresgn development assistance
and subsequent cancellation of Purchase Orders as the mventory was cusiom-made and nol markotabie 1o aernate buyers

al Mahandra Workd City, Chennas tor 3 consideration

0 o0 i
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ENROLLMENT NOTICE

After ten days of the pubfcation
of this notice and within three
months theresfter |, PREMMNATH
5fo Ekanathan T, aged 47 years,
Permanently Hesiding 8 Mo,
2£5 Rednills Rosd, Lemongraz
Apartment, Fat Mo 110, First
Floor, Kallixuppam, Ambatiur,
Chennal — 600053, intend having my
gnrolment a5 an SdvDeate mowed
before the Bar Councll of Tamill
Nadu and Puducherry, Bar Council
Buildings, High Court Campus,
Chennai - 104. Thase who have
any valid objections may, notify the
same lo the Bar Coundl within 10
days.

PREMMNATH

Quuwf wrHnb
O'd Surname: Ansardeen, Old
Given Name : Sabiya Begum, sammenr
Gluwi: Ansandeen, Gad

20/01/196E, R ] LS i
oopomaunss  Gsm  MMOA

uhlﬁ Sntumar  Claronen—
mEp (Lsesfid

ﬁ’“ﬂ"‘b B ANSARDELR,

Mew Glven Name ; SABIYA BEEVI,
] s L1 @ﬂ*m.

éﬂﬁ?ﬂmm Ansardeen,

0id Given Name : Sabiva Begum
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Description of Propertios
VillupuramReg District, Villupuram No. Il Reg. Sub District, at Vazhuthareddy,
Villupurm 5. No.550/4A (Old 5.No.550/4)- 193.84 Sq.mtr. (2086 1/2 Sq.ft.)
| out of 00440 Sq.mitr.site measuring east west 39 feet and north south 53 1/2
feet and the house building built therein within the following boundaries:
North of the property of Selvemani and 4 feet common pathway, South of
[the property of VaithilingamUdayar, East of the property of Thivagaralan,
West of the property of Subramanian.
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ENROLLMENT NOTICE

After ien deys of the publicatlon
of this motice and within thres
monthe thareofter |, ASHWIN BABU B
aged 35 eam. S0 N Baskar
permanently  residing o  No. 2
Dharmambal Streel, Avwal  Nagar
Thirevanmiyur, Channal - 600 D41
Infend having my enmimest B an
advocate moved before the Bar Council

T

LT e D

Dors et ayek - of TomiNadu Bar Councll building
- H!lﬂ'l Coart l:i'l'lplﬁ Chemnal - 104,

S.Kailash Girl, 75/13, Cemetry Those whe have any valid

Road, HRoyepuram, Chennai-13. | |objections may notity the same to the

D St asniet el i Bar council within 10 days.
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Old Surname: RAJI, Olg
Given MName : GOVINDASWAMY,

giea Cuwre A3, Spes

=g 12.05.1978, Qg 1.
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— B000GD  edp (e fdd
cusbm per Sl New
Surnama: RAJU, MNew Given
Name : GOVINDASWAMY  osngy

swnpésLuf SGpa
Oid Sumame: RAJ, Old Given
Name : GOVINDASWAMY
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BEFORE THE DISPLINARY
COMMITTEE, HIGH COURT
CAMPUS, CHENMNAI — 600 104.
BCC Tr.Caso No. 161 of 2023
Mekala

Complainant
"H'.I"
Cnandrasekaran Respondent
Ta
A. Cnandrasekaran
5fo. Rajagopal

Ko./, Ambignl Street,
Gandni Road, Velacherry.
| bring o your kind attention that,
the above case came up before
fhe Hon'kle Bar Councll Indla
Committee, Chennai on 10.9.7075
gnd the Hon'ble Committes was
pleased to order paper publication
o you returnable on or before
28.10.2025, Hence t@ke noiice
and appear before the Hon'ble Bar
Councll India Committee, Channal
on 28.10.2025 at 11.00 AM, failing
whieh the matber will be decioed iR
your absence.

5. Arumuganm

Advooate
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IPUBLIC NOTICE

Under the Instructans from my cliend,
Mr.Murthy Govindaraj,
| Aadhar Mo. 5355 T0G0 3426 |, Son of
br. ¥Govindanaj, residing at Plot Mo.1l,
Kamarajar Street, Rajaji Awenue,
Perumatunal|lur, Kayarambeds,
Kanchipuram DSstrict - 603202 state that
One of the Original Sale Deed Vide
Doc No, 22231989 dated 07/08/1989 and
repistered @ the Sub - Registrar's Office,
Jalnt I, Chengalpatiy pertaning o the
Property situated ot Plot Moo 14, Raiaj
dvenye, Perumatunallur, Chengalpatiy
Ojsteact - G020 measwing an extant of
1740 sq.ft and comprised in
0ld 5.No.2/3 Part, New 5.No. 2/3AS,
2/3A8 and as patta 1491, New 5.N0.2/20
o maplaced and s nol iraceable Sespis
of our best possible eMons.
Hence, it is hereby informed that &
arpone is in possession, having any clasm
o has any nowledge or locates the
whessabouts of the aforesald document,
they shall not misuse the wame in By
manner and shall kand ower the same o
the below sddeess within 14 days from the
date hereaf, Ralling which it chall be
gonstrued that there is no claim or
objections by any pemon agalnst the
aforesald property and that the property
i free from all encumbrances
V.S.SEKAR - ADVOCATE
Flot No. 30, Door No.5,
7™ Street, North Jaganathan Magar,
Villivakkam, Chennai - 6000435,
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